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1 2 3 4 5 6 7

Crandigarh 77.81 82.04 72.34 - -
OAN Havel 40.71 53 56 26.98 28.21 40.75 15 94
Daman & Diu 71.20 82.66 59.40 52.91 63.58 41.49
Deih 75.29 82 01 66.99 - -
Lanshadweep 81.78 90 18 72.89 80.58 89.50 71.72
Pondicherry 7474 83.68 65.63 -

* India 5221 6413 39.29  29.60  40.65 18.19
Soutce - Census cf India 1981 final poputation Total (Paper 2 of 1992) Census was not held in JAK
[Ergisn] (b} if s0. the details of the terms and conditions.

Interim Relief to Journalists and .
Non-Journalists

25¢  SHRI BHUPINDER SINGH HOODA Wil
the Minister ot LABOUR be pleased 10 state

fa) whether the Government have decided o pay
intenm reliet to the journalists and non-journahsts of
newspapers and news agancies,

by ¥ so, the detalls thereof,

icy the date from which the interim reiief 1§
proposed to be paid and

1d) the ime by which the payment is likely to be
made alengwith the amount thereot?

THE MINISTER OF LABOQUR
ARUNACHALAM) (a) Yes Suir

) to (d). The Wage Boards for Journalists and
Nen-Journalist Newspaper and News-agency
Erpicyees constituted cn 2 ¢ &4 submitted therr
nterim Repor! on payment ¢! intenm Reates of
Wages recommending interim enhancement of 15%
in the basis.c wage we! 204 85 The Govt n
Fetruary 14%6 decided to enhance the rate from
15% 12 20% of the present basic wages The
nctficaticn regarding the payment of intenim rates of
wages wil be ssuea shortly

(SHR! M

Uplinking Right to Foreign Network

260 DR KRUPASINDHU BHO!
SHRI K C KGNDAIAH
SHRIMAT! GEETA MUKHERJEE
SHRI BANWAR! LAL PURCHIT
SHRI HANNAN MCLLAH
SHR!I SANDIFAN THORAT
SHRI E AHAMED
Wi the Minister of INFORMATIGN AND
ERUALZASTING be pleased 1o state
18, whetner the Government have agreed 1o grant

permission far uphnking faciites 10 12 cign television
netwerke

(c) whether the Govaernment have discussed this
issue with various Indian companies,

(d) whether snme proposals in this regard are
under consideration of the Goverment, and

(e) the extent to which this foreign network s
going to effect on Doordarshan?

THE MINISTER OF CIVIL AVIATION AND
MINISTER OF INFORMATION AND BROADCASTING
(SHRI C M IBRAHIM) - (a) No, Sir.

(b) Does not arise

(c) to (e} A meeting was taken by the former
Intormation and Broadcasting Minister with the
reptesentatives of indian Companies seeking
uplinking taciities However, no decision was taken

Child Labour

261  SHRI HARIN PATHAK
of LABOUR be pleased to state

Wil the Minister

fa) whether the number of child labourers in the
counlry ts higher than that o! other developing
countries and

(h) 1t 5o the place of India in respect of the
number of child labouters?

" THE MINISTER OF LABOUR I(SHRI M
ARUNACHALAM; (aj and (bj As teporied by the
World Labour Report, 1992, published by ILO, India
has probably the largest number of working chidien

Serials on Payment of Sponsorship Fee

262 DR LAXMINARAYAN PANDEY
SHRI R L P VERMA

Wil the Minister of INFORMATION AND
BRCADCASTING be pleasad to state

fa; the norms tixed for calegorisation of senals
for sponsored programmes on payment! o!
sponsorship fee.



